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Import of Heavy Tractors 

264. Shri Wadiwa: 
Shri Chandak: . 
Dr. 'Chandrabhan Singh: 
Shri Hukam Chand Kachlla-

vaiya: 

Wil! the Minister of Food, Agricul-
1ure, Community Development and 
Cooperation be pleased to ,-efer t'l 
the reply given to Unstarred QUl'S-

tion No. 1701 on the 8th March, 1966 
and state: 

(a) whether in view of the libera-
lisation of import, additional foreign 
exchange will now be available to the 
Madhya Pradesh Government for im-
port of heavy type of tractors; and 

(b) if so, when the funds will be 
made available? 

The Deputy Minister in the Minis-
try of Food, AgricaItlU'e, Community 

Development and Cooperao-
(Shri Shyam Dhar MIsra): (a) and 
(b). The question of releasing ad-
ditional foreign exchange to the 
Government of Madhya Pradesh will 
be considered as soon as foreign ex-
change allocation is received. The 
Ministry is pursuing the matter. 

Mr. Speaker: Now, Papers to be 
Laid on the Table. 

12 hrs. 
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service of the House for 15 days". 
Those in favour may say 'Aye'. 

Several hon. Members: Aye. 

Mr. Speaker: Those against may 
say 'No'. 

Some hOD. Members: No. 

The ~r o~ Parliamentary 
Aftairs and Communications (Shri 
Satya Narayan Sinha): beg to 
move: . 

Mr. 'Speaker: The 'Ayes' have it .... 

Some hon. Members: The "Noes" 
have it. 

"That Shri Maurya, a Member 
of the House, named by the 
Speaker, be suspended from the 
service of the House for 15 days". 

Mr. Speaker: Let the Lobby be 
clear.ed. 

The Lobby has been cleared. 

The question is: 

Mr. Speaker: The question is: "That Shri Maurya, a Member 
of this House, named by the 
Speaker be suspended from the 
service of the HOUSe fm: 15 days" .. 

"That Shri Maurya, a Member 
of the House, named by the 
Speaker, be suspended from the The Lok Sabha divided 
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DafJ.e. Shri 
Das. Dr. M.M. 
nas, Shri B. K. 
Das, Shri N. T. 
DaiS, Shri C. 
Desai, Shri Mojarji 
Deshmukh. Shri B. D. 
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Minimata, Shrimati 
Mirza. Shri Dakar Ali 
Mishra. Shri Bibhuti 
Mi~hra, Shri M. P. 
Misra, Shri Bihudhcndra 
Misra, Shri Shyam Dhar 
Mohanty. Shri Gokulananda 
Mohsin, Shri 
Morarka, Shri 
Motc,ShriK.L. 
.\1.ukcrjee, Shrimati Shard a 
Murli ~1.anohar, Shri 
Murti, Shri M. S. 
Muthiah, Shri 
Naidu, Shri Y. G. 
Naik, Shri D. J. 
N:mda, Shri 
Naskar. Shri P. S. 
!'lesamony. Shri 
Niranjan LaI. Shri 
Oza, ~hri 
Pande, Shri K. N. 
Pandey, Shri R. S. 
Pandey, Shri Vishwa Nath 
Pandit. Shrimati Vijay Labhmi 
Panna Lal, Shri 
Pant, Shri K. C. 
Paramasivan, Shri 
Patel, Shri Chhotubhai 
Patel. Shri N. N. 
Patil, Shri D. S. 
Patil, Shri M. B. 
Pati!o Sbri S. B. 
Pati·, Shri S. K. 

·Gupta. Shri Kashi Ram 
Kakkar. Shri .Gauri Shank.: 
.Kesar Lal, Shri 

Patil, Shri A. T. 
Patnaik, Shri B. C. 
Pattabhi Raman, Shri C. R. 
Pratap Singh, Shri 
Raghunath Singh, Shri 
Rai, Shrimati Sahodu Bai 
Raja, S"ri C. R. 
Raideo Singh, Shri 
Ram, Shri T. 
Ram Sewak. Shri 
Ram Subhag Singh, Dr. 
Ramanathan Chettia, Shri R. 
Ramas ..... amy. Shri V. K. 
Ramdhani Das. Shi 
Ramshekhar Prasad Singh, Shri 
Rananjai Singh, Shri 
Rao, S11ri Hanmanth 
R~o, Shri Jaganatha 
Rao, Dr. K. L. 
Rao, Shri Kri!lhnamoorthy 
Rao, Shei Muthyal 
Rao, Shri Ramapathi 
Rao. Shri Rameshwar 
Rae, Shri Thirumala 
Rawandale, Shri 
Ray, Shrimati Renuka 
Reddi, Dr. B. Gopala: 
Reddiar, Shri 
Reddy, Shri Linga 
Reddy. Shri Ramakrishna 
Reddy, Shri Surendra 
Reddy, Shrimati Yashoda 
Roy. Shri Bishwanath 
Sadhu Ram, Sbri 
Saha, Dr. S. K. 
Sahu, Shri Rameshwar 
Saigal, Shri A. S. 
Samanta, Shri S. C. 
Sattlnani, Shri 
Sanji Rupji, Shri 
Sarat, Shri Sham Lal 
Satyabhama Devi, S~imati 
Scindia, Shrimati Vijaya Raje 
.Sen, Shri P. G. 
Shah, Shri Manabendra 

NOES 
Malaviya, Shri K. D. 
Shashank Manjari, Shrimati 
Swamy. Shri M. N . 
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Shah, Shri Manubhai 
Shah, Shrimati J ayaben 
Sham Nath, Shri 
Shankaraiya, Shri 
Shanna, Shri A. P. 
Shanna, Shri D. C. 
Shastri, Shri Ramanand 
S"eo Narain, Shri 
Shin de, Shri 
Shree Narayan Das, Sbri 
Shukla, Shri Vidya Charan 
Sidheshwar Prasad, Shri 
Singh, Shri K. K. 
Sinha, Shri Satya Narain 
Sivappraghassan, Shri Ku. 

• Senavane, Shri 
Soy, Shri H. C. 
Srinivasan, Dr. P. 
Subbaraman, Shri 
SubramaDiam, Shri C. 
Subramanyam, Shri T. 
SUmat Prasad, Shri 
Surendra Pal Singh, Shri 
Swamy, Shri M. P. 
Swaran Singh, Shri 
Tantia, Shri Rameshwar 
Theogal,. Shri Nallako,.a 
Thenggndar. Shri 
Tiwary, Shri D. N. 
Tiwary Shri K. N. 
Tiwary, Shri R. S. 
TulaRam, Shri 
Tyagi. Shri 
Upadhyaya, Shri Shiva Dutt 
Vaishya, Shri M. B. 
Veerappa. Shri 
Verma, Shri Balg6vind 
Verma, Shri K. K. 
Vidyalankar, Shri A. N. 
Virbhadra Singh, Shri 
Wadiwa, Shri 
Yaelab, Shri N. P. 
Yadav. Shri Ram Harth 
Ya1ava, Shri,B. P. 

Swamy, Shri Sivamurthi 
Utiya, Stori. 

Sbri K. D. Malavi)'a (Basti): I 
wanted to vote for 'Ayes'. 'l)'fI!~~ (1'h:):~~, 

I 
Mr. Speaker: The result of the 

division is: Ayes 233; Noes 8. Tne 
'Ayes' have it; the 'Ayes' have it. 

'The motion is carried. 

The motion was adopted. 

~~Ffit~ mnft 
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* Sarvashri Narendra Singh M~ da, D. D. Puri and Mali Mariyappa 
also wanted to vote for Ayes-vlde their written intimation dated 26-7-
~. 
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Mr. Speaker: Order, order. The 
Marshal will come back. 

.shri Frank Anthony (Nominated-
Anglo-Indians): This is scandalous. 
Shr; Bagri has assaulted the Mar-
shal (Interruptions). 

Mr. Speaker: Order, order. Shri 
Bagri has deliberately assaulted the 
Marshal. He has obstructed him in 
the executiO'll of his official duties. 

Some hon. Members: No, nO (In-
teTTuptions) . 

Several hon. Members: Yes, Yes. 
...... (Interruptions). 

8hri Kapw' Singh (Ludhiana) : 
With my own eyes, I saw the hon. 
Member folding his hands to the 
Marshall. Therefore.. . .. (tlnterrup-
tions.) 

Mr. Speaker: Then I will ask Mr. 
Kapur Singh to tell me how he iel! 
down. 

Some bon. Members: He slipped. 

Shri SurendraDath Dwivedy (Ken-
drapara): There are two statements 
about what has actually happened. 
There is the statement of Mr. Kapur 
Singh. Mr. Hem Barna sitting or. 
this side also says that he saw when 
he slipped. 

Mr. Speaker: If the Members say. 
that he slipped, then that is all right. 

[Shri Maurya then left the HouseJ 
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PAPERS LAID ON THE TABLE 

Annual Aooollllts aDd Audit Report of 
the Madras Port Trust, etc. 

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri San-
jiva Reddy): I beg to lay on the Table 
a copy each of the following paperE 
under sub-section (2) of section 103 
of the Major Port Trusts Act, 1963:--:-

(1) Annual Accounts of the Mad-
ras Port Trust for the year 
1963-65 and the Audit Report 
thereon. 

(2) Annual Accounts of the Kan-
dla Port Trust for the year 
1964-65 and the Audit Report 
thereon. 

(3) Annual Ac.counts of the Co-
chin Port Trust for the year 
1964-65 and the Audit Report 
thereon. 

(4) Annual Accounts of the Bom-
bay Port Trust for the year 
1964-65 and the Audit Report 
thereon. 




